
430 [RAJYA SABHA]Written Answers to Unstarred Questions

1   2 3

3. Chhattisgarh 870

4. Jharkhand 6136

5. Punjab 15629

6. Bihar 2332

7. Jammu and Kashmir 3538

8. Haryana 25951

9. Andhra Pradesh 8256

10. Madhya Pradesh 7360

11. Maharashtra 4960

12. Himachal Pradesh 2891

13. Telangana 8923

14. Assam 0

15. Tamil Nadu 22815

16. Meghalaya 125

TOTAL 208641

Coal allocation for Amarkantak Thermal Power Plant

†1742. SHRI AJAY PRATAP SINGH: Will the Minister of POWER be pleased to
state:

(a) whether a request regarding the coal allocation for Amarkantak Thermal
Power Plant located in Madhya Pradesh remains pending with Central Electricity
Authority, Government of India;

(b) if so, the reasons for the pendency thereof; and

(c) whether Government has fixed any deadline for taking a decision on the
said request, if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJ KUMAR

SINGH): (a) No, Sir.

†Original notice of the question was received in Hindi.
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(b) Does not arise.

(c) No, Sir.

Integrated Power Development Scheme in Nagaland

1743. SHRI K. G. KENYE: Will the Minister of POWER be pleased to state:

(a) what has been the extent of improvements in the generation, transmission,

distribution of electricity in the State of Nagaland post its inclusion under the Integrated

Power Development Scheme (IPDS) since the commencement of the scheme in Nagaland,

the details thereof, district-wise;

(b) the details of proposed and completed work/projects under the scheme in

Nagaland, district-wise along with the percentage of work completion in different town

alongside the details of amounts earmarked under IPDS and allocated in which scheme

or plan; and

(c) the details of amount already released under this scheme?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJ KUMAR

SINGH): (a) to (c) Government of India launched Integrated Power Development

Scheme (IPDS) in December, 2014, for extending financial assistance against capital

expenditure to augment and strengthen the power sub-transmission and distribution

networks in urban areas. IPDS does not fund Generation and Transmission projects.

Projects under IPDS are sanctioned circle-wise. The details of major works

sanctioned under IPDS along with funds allocated, released and progress for the State

of Nagaland are given in the Statement.


